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Activities of Naga Hostiles 

{

Shrl D. C. Sharma: 
Shri Rameshwar Tantia: 

944. ~hr~ Bishanchander Seth: 
Sbr. B. P. Yadava: 
Stlri Dhaon: 

Will the Minister of Defence bl': 
pleased to state: 

(a) whether hostile Nagas blew n 
suspension bridge between Kiphire 
and Pungro in Tuensang district on 
the night of the 3rd June, 1964; 

(b) whether it is a fact that hostile 
N3gas kidnapped three teachers fNm 
Mnl(okchung area on 4th June, ll1cU; 
und 

(c) if so, the action taken in the 
m:ltter? 

The Deputy Mintster In the Minis-
try of DefeDCe (Dr. D. S. RajU): (a) 
Yes, Sir. On 3rd June, 1964, Naga 
hClstiles destroyed a suspension bridg~· 
i'l lirea approximately 30 miles South 
Of Tuensang on track from Kiphire 
to Pungro, approximately 6 miles 
South East of Kiphire. 

Ib) Three Private M. E. SChOoll 
Teachers were kidnapped froIr 
AICHA-8AGAMI (Mokokchung 1)i3-
triet) on the 8th June, 1964 and n .. t 
on 4th June. 

(c) Cases have been registered by 
the Police and are being investigat-
ed. 

UnldentUled Jets over Galmarg 

{ 
Shri D. C. Sharma: 

9i5. Sbri A. S. Saigal: 
Shri Veerappa: 

Will the MiniBlter of Delence be 
pleased to state: 

(a) whether two unidentified jE:ts 
were seen flying over Gulmarg in 

Jammu and Kashmir on the :tilth 
June, 1964; and 

(b) if so, the details of the inci-
dent and the action taken in the 
matter? 

The Deputy MinIster in the Minis-
try Of DefeDCe (Dr. D. S. RajU): (a) 
No. They were our own aireran. 

(b) Does not arise. 

Tele-Commllllications Equipment 

946 f 8hr. P. C. BorOoBh: 
. L Shrt Vishwa Nath Pandey: 

Will the Minister of CommlUlica-
tions ue pleased to state the terms of 
the agreement signed on the 6th Ju'y, 
1964 with the International Develop-
ment Association (a subsidiary ..,t 
World Bank) for the grant of a cre-
dit amounting to $ 33 million to the 
P. & T. Department and the projects 
to be financed thereby? 

The Deputy MinJster in the De-
p:ntment of Communications (liJIri 
BhagavatU: The prinCipal amount of 
thiS Credit shall be repaid in semi-
annual instalments payable on each 
January 15 and July 15 commencing 
January 15, 1975 and ending July 15, 
2014, each instalment to and includ-
ing the instalment payable on July 
15, 1984 to be one-halt of one per cent 
(~ or 1 per cent) of such principal 
amount, and each instalment there-
after to be one and one-hall pCI' 
cent (Ii per cent) of such principal 
amount. 

In addition, International Develop-
ment Association will be paid a ser-
vice charge at the rate of thrce-
fourths of one per cent (i of 1 per 
cent) per annum on the principal 
amount of the Credit withdrawn and 
outstanding from time to time. Ser-
vice charges shan be payable semi-
annually on January 15 and July 15 
in elich year. 




